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Prinee Plaza, No. 46, Pantheon Road, 

Egmore, Chennai. 
Email: sandeepkotharisa gmail.com 

Sandeep Kothari & Co 

A Chartered Accountants 600008 

Net Worth Certificate 

This is to certify that Networi of M/s. New Age Markets In Electricity Private ILimited, having its 

registered office address at D. No. 248/36, Thousand Lights, Anna Salai, Chennai 600006 has been 

calculated as under: 

Networth as on: 16/05/2022 

Particulars Amount (in INR) 

Paid up Capital 2.00.00.000 
Add: Reserve & Surplus 

Less: Accumulated losses, if any 

Less: Miscellaneous Expenditure 

(2.45.337) 

Total Networth 1,97,54,663 

Book Value per share (in INR) 

Total Neworth/ Total nmumber of outstanding shares 9.88 

# Networth calculated as per unaudited financial statements as on 16/05/2022. The Company was incorporated on 

1 1/02/2022 

For Sandeep Kothari& Co 
Chartered Accountants 

FRN 023326S

KO NDEE 

M.No: 221647 

CHARTEB (Sandeep Kothari)
M No. 221647 

Chennai 
ACC 

18/05/2022 
UDIN: 22221647AJFHBM7140 Proprietor 

MINnOD 
OTHAR 

41

WELCOME
Typewritten Text
Annexure E



42

WELCOME
Typewritten Text
Annexure F



43

WELCOME
Typewritten Text
Annexure G



44



45



46

WELCOME
Typewritten Text
Annexure H (Colly) 



47



48



49



50



51



52



53



54



55



56



57



58



59



60



61



62



63



64



65



66



67



68



69



70



71



72

WELCOME
Typewritten Text
Annexure I



73



74



75



76



77



78



79



80



81



82



83



84



85



86



87



88



89



90



91



92



93



94



95



96



97



98



99



100



101



102



103



104



105



106



107



108



109



110



111



112



113



114



115



116



117



118



119



120



121



122

WELCOME
Typewritten Text
Annexure J



123



124

WELCOME
Typewritten Text
Annexure K



125



126



127

WELCOME
Typewritten Text
Annexure L


	PETITION WITH ANNEXURES (DOF:23.05.2022)


{ "type": "Form", "isBackSide": false }


{ "type": "Document", "isBackSide": false }



